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to Teache in Goa 

MADHU DANDA-
Mi ist r of EDU· -

IAL WELFARE be 

ov rn ent of Goa 
h s tak n any st pis ttr g th 
issu connected with th selectio 
grade to the teachers in oa in the 
light of the advice giv n by the C n-
tre; and 

(b) if so, the issu when lik ly to 
be ettled? 

THE DEPU'TY MINISTER IN THE 
MIN1STRIES OF RAILWAYS A ND 
EDUCA·TION AND ' SOCIAL W L-

ARE AND IN TED ARTM T 
OF PARLIAMENTARY AFFAIRS 
(SHRI MALLIKA J ); (a ) and (b) 
Teachers in the Governm nt Schools 
in Goa have already been awarded the 

lection Gr de. It has how ver, not 
been PQssible to grant Iselection grade 
to the teachers in aided Schools in 
Goa, Daman and Diu so far b cause 
one of their representativ organi a-
tions is opposing the sam. They are 
d man ding the modification of the 
existing selection grade rules. They 
want that sel ction grad should bt;,. 

i to the teachers who have ren-
dered a minimum number of years of 
service. The whole matt r is under 
consideration at pr sent and it is not 
possible to precisely indicat the tilne 
limit by when the matter is likely to 
be sett! d. 

valuatioD Report of International 
Institut ' Of Population Studi-

4339. PROF. DHU . DAl~DA-

VATE: Will the Minister of HEALTH 
AND FAMILY WELFARE be pIe sed 
to state:' 

(a) whether It Is a fact that the 
Hind Mazdoor Sabha is conducti g a 
Population Educatio Project imple-
mented with the help of UNDP grant; 

(b) if so, whether the grant for the 
project is recommended by the Minis-
try of Labour but disbursement is 
made bY ,th Health Ministry; 

(c) if so, whether it is also a fact 
that the Labour Ministry has recom-
mend d payment of Rs. 2,48,00 fo 
the projec on 20th January .. 1981 and 
the Int rnational Institute of Popula-
tion Studies has evaluated the work 
of the proj ect and has already sent 
its evaluation report to the Health 
Ministry; and 

(d) if so, why the disbursement of 
the grant bas not been made as y€.t 
nd wh n is the payment is expected? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) to (d) , Yes, The 
elTaluation report in respect of the 
pr~ject has been received nd th 
matter is under exalnination. 

Delhi Ring Railway 

4340. SHRI MOHAN LAL PATEL:; 
Will the Minister of RAJLWA):S be 
pleased to sta te : 

(a) what is the progress in regard 
to the construction o~ Rin" Railway. 
in Delhi; 

(b) when it is likly to be oompleted 
and start functioning; and 

(c) what will be total cost for it 
construction? 

HE DEPUTY lV1INISTER IN THE 
MINI TR ES OF RAILWAYS ND 

DUCATION A D SOCIAL W L, .... 
ARE AND IN THE DEPARTMENT 

RLIAMENTARY AFFAI 
(SHRI MALLIKARJUN): (a) all 
works connected with the Ring Rail-
way are well underway and progres-
sing Jsatisfactorily. oubling of trac 
is nearing completion and electri ca-
tion and signalling works which have 
been taken in hand are also going on 
as per schedule. 
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(b) The Ring itailway Project is 
1~ ely to De completed by June. 1982 
and start QP rat'on before the com .. 
mencemen t of Asian Games. 

(C) Rs. 28.00 crores. 

uto: omou sta s to 
(Ranchi) 

. Mesr 

3 1. S I I llAMA TAR SHAS-
TRI : Will the Minist'Cr of E!)UC_ -
'£1 AND SO lAL \. ' I~ It}!; be 
pleased to state: 

(a) whether th University Grants 
mmlSSlon objected to the manner 

in which BIT, lVIesra (Ranchi) was 
g anted autonomous status in 1 72 
as a result of which it ceased to be an 
affiliated college of Ranchi University; 

(b) if so, the reasons of U.G.C. 
obiectives: 

(e) whether to correct the situation 
a meeting was held in Delhi in 1974 
by the U.G.C. with the representa-
tives of the Ranehi University, BIT, 
~esra and other Government officials 
'n which conditions for granting affi-
liated autonomous status under 
Ranchi University to BIT, Mesra were 
decided upon; and 

(d) if so, what were the conditions 
decided upon and other details thereof 
and what steps the U.G.C. has taken 
to ensure thnt these conditions have 
been fulfilled? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF RAIL WAYS .AND 

DUCATION AND S CIAL WEL-
FA,RE AND IN THE DEPARTMENT 
o · P A "'qr..l lAME , "T 1\. Y 
( HRI MALLlKARJUN) : 

Sir. 

A~'FP: '[ , 
(a) Yes. 

(b) The objection of the U.G.C. was 
against the disaffiliation of the college 
f am the R'anchi UnIversity. 

) A meeting was he d in October, 
19'1 • 

Cd) The U.G.C. sugiested that the 
ffiliated tatus of th BIT, Messers. 

Ranchi may be restored and autono-
mous status may be given by amend-
ing the Acts and statut of the Ran-
chi University. The State Government 
'agreed to the .suggestion and the po-
sition Was rectified accordingly by an 
Ordinance of the State Government 
dated 5th May, 1974. 

Cycle itand at Kanpur and Allahab 
Sta.tio 

4343. SHEa RANJIT SINGH: I Will 
the Minister of RAILWAYS be plea .. 
sed to state: 

(a) whether the tender for eycl 
stand at Kanpur and Allahabad held 
by Railway Cycle Stand Allahab d 
w re invited after the expiry of the 
tenure period of the contract; 

(b) whether the tenders given by 
the parties were opened in presence 
of the tender Committees: 

(c) rat s offered by the individual 
parties; and 

( d) in case the tenders wer no 
opened or not accepted the full details 
thereof? 

THE DEPUTY MINISTER IN THE 
MINISTERIES OF RAILWAYS AND 
EDUCATION AND SOCIAL WEL-
FARE AND IN THE DEPARTMENT 
OF PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN): (a) to (d) 
A statement is attached" 

Statement 

(a) to (d). Mis. Railway Cycle Stand 
Karamchari Shram Samvida Sabkari 
Samiti Ltd. Allahabad were awarded 
the cycle/scooter stand contract at 
Kanpur Railway Station tor a perlod 
of 2 years w.e.f. 1-2-79. Sealed tenders 
were invited on 16-10 .. 81 to award 




